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PATNA HIGH COURT

NOTIFICATION
24™ July, 2026
No. X-05-2026-1005(R)/Rules Dept.—In exercise of the powers conferred by

Clause (2) of Article 229 of the Constitution of India, the Acting Chief Justice of the
High Court of Judicature at Patna makes the following amendment in the Patna High
Court Officers and Staff (Recruitment, Appointment, Promotion and other
Conditions of Service and Conduct) Rules, 2021.
1.  Short title and commencement.—
(1) These Rules shall be called the Patna High Court Officers and
Staff (Recruitment, Appointment, Promotion and other
Conditions of Service and Conduct) (12* Amendment)
Rules, 2026.

(i) It shall come into force with immediate effect.
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In Part- X, Rule- 33, Sub-rule (i) of the Patna High Court Officers and Staff
(Recruitment, Appointment, Promotion and other Conditions of Service
and Conduct) Rules, 2021, is substituted with the following:-

33. Dress Code.—

(1)  All Officers of the Registry including Judicial Officers, Section
Officers, Translation Officers, Court Officer, Senior Personal
Assistants, Senior Librarian, Senior Programmer, Assistant
Section Officers attached with Bench, Assistant Section Officers
performing protocol duties, Personal Assistants, Librarian,
Assistant Court Officers deputed in Court Officer’s Office
including those employees working as Assistant Court Officer
and Stenographers shall present themselves before the Hon’ble
Judges in:

For Male.—White Shirt, Steel Grey Coat/ Prince Coat and Dark Blue

Tie with logo of Patna High Court and Black Trouser.

Fore Male (Judicial Officer).—Black or any dark coloured coat/

Bandhgala, with appropriate formal attire with tie, maintaining overall

sobriety and formality.

For Female.— White or Cream/ Black Saree — Blouse/ White or

Cream Shalwar - Kameez, Steel Grey Coat with logo of Patna High

Court.

For Female (Judicial Officer).—Black or any dark coloured coat and

White/ Cream/ Dark Coloured Saree-Blouse/ White or Cream Shalwar-

Kameez, maintaining overall sobriety and formality.

By order of the Court,
SHIV GOPAL MISHRA,

Registrar.
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